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Mr. Rahul Srivasata 
Ms. Suparna Srivastava 
Mr. S.R.Pandey for GERC 
 

 
 

 
O R D E R 

(Appl. for directions) 
IA NO.311 OF 2017  

 
 Mr. M.G. Ramachandran, learned counsel for Respondent No.3 seeks 

some time to file reply to this application.  He may file the same on or before 

08.05.2017 after serving copy on the other side. 

 
 List this application for hearing on 

 

09.05.2017. 

  
 
   ( I. J. Kapoor )               (Justice Ranjana P. Desai)  
Technical Member                            Chairperson  
ts/kt 


